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NHRC issues summons to
Hazaribagh DC in death
of Birhor tribe members

Raj Kumar
htjharkhand @ hindustantimes.com

RANCHI: National Human
Rights Commission (NHRC) on
Friday issued conditional sum-
mons to Hazaribagh DC Nancy
Sahay in the case of death of
primitive Birhor tribe commu-
nity members Kirni Birhor (10)
and Durga Birhor (35), report-
edly due to adverse effects of
mining in Chatti Bariatu coal
project of NTPC, a Maharatna
company of Government of
India, in Keredari block of Haz-
aribagh district.

The deputy commissioner
has been asked to appear in
person before the commission
on February 10. If a detailed
report is sent on four points
sought earlier before February
10 then exemption from per-
sonal appearance can be
granted.

NHRC had sought a detailed
report on four points from the
DC in six weeks in November
last year. This summons has
been issued as the report was

\‘I

Social activist
Mantu Soni
informed NHRC
about the
suspicious deaths
in July and

NHRC issued first
notice in November
OFFICIAL, Collectorate

not sent to the Commission.

The apex human rights body
had found that the problem of
pollution had increased due to
the mining being done by NTPC
in Birhor Tola, Pagar. There-
fore, a clear report was sought
on four points.

The four points include,
“Since when has NTPC's min-
ing work been going on in
Birhor Tola, Pagar?, What kind
of adverse effects have been
observed on the health of the

residents of Birhor Tola, Pagar?
For what reason is the Birhor
community not choosing to
relocate to the houses built by
NTPC and is that place safe
from mining pollution? and
how many people have died
since NTPC started mining and
what is the cause of death ol
each person?”

A Hazaribagh collectorate
official close to the matter said,
“Two Birhors died in suspi-
cious circumstances. They
include Kirni and Durga
Birhor. Kirni died last year on
February 28 and Durga Birhor
died last year on April 10. A
social activist Mantu Son]
informed NHRC about the sus-
picious deaths in July this year
and in November NHRC issued
a notice,” the official said.

Contacted DC Nancy Sahay
for her comment on the sum-
mons, she said: “The summons
is yet to come to my notice.”

Contacted Mantu Soni for his
comment, he confirmed the
development sharing a copy ol
the summons.
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Denied Ayushman Benefits, 72-year-old cancer patient commits
suicide; NHRC seeks report

https://medicaldialogues.inf/amp/news/health/hospital-diagnostics/denied-ayushman-
benefits-72-year-old-cancer-patient-commits-suicide-nhrc-seeks-report-141298

By - Kajal Rajput Published On 2025-01-10 06:31 GMT

Bengaluru: The National Human Rights Commission (NHRC) has issued a notice to the
Centre and the Karnataka Government following reports that a 72-year-old cancer
patient allegedly committed suicide after State Government-run Kidwai Memorial
Institute of Oncology in Bengaluru, Karnataka denied him Rs. 5 lakh coverage under the
Ayushman Bharat Pradhan Mantri Jan Arogya Yojana (AB PM-JAY).

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that a 72-year-old man committed suicide on 25th December 2024, as
the State Government-run Kidwai Memorial Institute of Oncology in Bengaluru,
Karnataka declined to provide him Rs. 5 lakh cover under the Ayushman Bharat
Pradhan Mantri Jan Arogya Yojana (AB PM-JAY) for which he had enrolled himself.

Reportedly, the hospital denied him the benefit of the scheme to the senior citizens
stating that the State government orders in this regard had not arrived yet. A few more
cases regarding the problems being faced by the beneficiaries of the AB PM-JAY
scheme for senior citizens have also been mentioned in the news report.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of violation of human rights. The Ayushman Bharat Pradhan Mantri Jan
Arogya Yojana (AB PM-JAY) senior citizen scheme has been framed with an aim to
ensure good medical care for senior citizens, especially those who are not able to
spend the hospital bills and cost of specialized treatment and medicines. If senior
citizens are not getting the benefit of the scheme intended for their welfare, it may
amount to violation of their right to health, which is inherent to a life with dignity.

Accordingly, the Commission has issued notices to the Secretary, Union Ministry of
Health & Family Welfare, and the Chief Secretary, Government of Karnataka calling for
a detailed report on the matter within four weeks. The reports are expected to include
the present status of the implementation of the Ayushman Bharat Pradhan Mantri Jan
Arogya Yojana (AB PM-JAY) senior citizen scheme in Karnataka and other States/
Union Territories.
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Disclaimer: This website is primarily for healthcare professionals. The content here does
not replace medical advice and should not be used as medical, diagnostic,
endorsement, treatment, or prescription advice. Medical science evolves rapidly, and
we strive to keep our information current. If you find any discrepancies, please contact
us at corrections@medicaldialogues.in. Read our Correction Policy here. Nothing here
should be used as a substitute for medical advice, diagnosis, or treatment. We do not
endorse any healthcare advice that contradicts a physician's guidance. Use of this site
is subject to our Terms of Use, Privacy Policy, and Advertisement Policy. For more
details, read our Full Disclaimer here.

NOTE: Join us in combating medical misinformation. If you encounter a questionable
health, medical, or medical education claim, email us at factcheck@medicaldialogues.in
for evaluation.
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NHRC notice to Centre, Karnataka govt. over suicide of senior citizen
denied treatment under Ayushman Bharat

https://www.thehindu.com/news/national/nhrc-notice-to-centre-karnataka-govt-over-
suicide-of-senior-citizen-denied-treatment-under-ayushman-bharat/article69080979.ece

The victim, who died on December 25, 2024, took the extreme step after the hospital
denied him the benefit of the scheme stating that the State government orders in this
regard had not arrived yet

Published - January 10, 2025 11:25 am IST - NEW DELHI

The National Human Rights Commission (NHRC) on Thursday (January 9, 2025)
issued notice to the Karnataka government in the case of a 72-year-old man who died
by suicide as the State-run Kidwai Memorial Institute of Oncology in Bengaluru declined
to provide him %5 lakh cover under the Ayushman Bharat Pradhan Mantri Jan Arogya
Yojana (AB PM-JAY).

The victim, who died on December 25, 2024, took the extreme step after the hospital
denied him the benefit of the scheme stating that the State government orders in this
regard had not arrived yet.

The NHRC has observed that the reports of the incident raises a serious concern
regarding violation of human rights.

“The AB PM-JAY senior citizens scheme has been framed with an aim to ensure good
medical care for senior citizens, especially those who are not able to spend the hospital
bills and cost of specialised treatment and medicines. If senior citizens are not getting
the benefit of the scheme intended for their welfare, it may amount to violation of their
right to health, which is inherent to a life with dignity,” the Commission said.

Accordingly, it issued notices to the Secretary, Union Ministry of Health and Family
Welfare, and the Chief Secretary, Government of Karnataka calling for a detailed report
on the matter within four weeks.

The reports are expected to include the present status of the implementation of the AB
PM-JAY senior citizens scheme in Karnataka along with other States and Union
Territories.



INDIAN MASTER MINDS, Online, 11.1.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

NHRC Takes Cognizance of Denial of AB PM-JAY Benefits to Senior
Citizen Leading to Suicide

https://indianmasterminds.com/news/nhrc-takes-cognizance-of-denial-of-ab-pm-jay-
benefits-to-senior-citizen-leading-to-suicide-104298/

The NHRC has issued notices to the Union Health Ministry and the Karnataka
government after taking cognizance of a media report about a 72-year-old man’s
suicide, allegedly due to the denial of Ayushman Bharat benefits, raising serious
concerns over the violation of senior citizens' right to health.

Indian Masterminds Bureau January 10, 2025

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a
media report highlighting the tragic case of a 72-year-old man who allegedly committed
suicide on December 25, 2024, after being denied a %5 lakh insurance cover under the
Ayushman Bharat Pradhan Mantri Jan Arogya Yojana (AB PM-JAY) at the State
Government-run Kidwai Memorial Institute of Oncology in Bengaluru. Despite being
enrolled in the scheme, the hospital reportedly refused the benefit, citing a lack of
official orders from the State government. The report also mentioned several other
cases where senior citizens faced difficulties in availing benefits under the scheme.

The NHRC observed that if the media report is accurate, it raises serious concerns
about the violation of human rights. The AB PM-JAY senior citizen scheme was
established to provide accessible and affordable healthcare to elderly citizens,
particularly those who cannot afford expensive medical treatment. Denying these
benefits undermines their right to health, a fundamental aspect of living with dignity.

In response, the Commission has issued notices to the Secretary of the Union Ministry
of Health and Family Welfare and the Chief Secretary of Karnataka, seeking a
comprehensive report on the issue within four weeks. The reports should detail the
current status of the scheme’s implementation in Karnataka and across other States
and Union Territories.
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NHRC takes suo motu cognizance of senior citizen s suicide due to
denial of AB PM-JAY treatment in Bengaluru

https://english.publictv.in/nhrc-takes-suo-motu-cognizance-of-senior-citizens-suicide-
due-to-denial-of-ab-pm-jay-treatment-in-bengaluru/

January 10, 2025

NEW DELHI: The National Human Rights Commission (NHRC) has taken suo motu
cognizance of a tragic incident where a 72-year-old man reportedly committed suicide
on December 25 last year after being denied treatment under the Ayushman Bharat
Pradhan Mantri Jan Arogya Yojana (AB PM-JAY) at a government-run hospital in
Bengaluru.

The victim, enrolled in the AB PM-JAY scheme, sought medical treatment at the Kidwai
Memorial Institute of Oncology but was denied coverage due to the alleged lack of state
government orders, despite his eligibility. The denial of treatment under the scheme,
which is designed to provide senior citizens with financial coverage for medical care,
was reportedly cited as the reason for the man’s tragic decision to take his own life.

This incident follows reports of similar issues faced by senior citizens in other hospitals
across the state, where they were denied benefits under the scheme.

The NHRC has expressed grave concern over the “violation of human rights” if the
reports are true. The AB PM-JAY scheme is specifically intended to ensure that senior
citizens, particularly those who cannot afford costly medical treatments, receive timely
and adequate healthcare. A failure to provide benefits under this scheme undermines
their right to health and dignity, which is intrinsic to the right to life.

In response, the NHRC has issued notices to the Secretary of the Union Ministry of
Health and Family Welfare and the Chief Secretary of the Government of Karnataka.

The Commission has called for a detailed report on the matter within four weeks, which
should include the current status of the AB PM-JAY scheme’s implementation in
Karnataka, as well as in other States and Union Territories across India. The
Commission has emphasized the urgency of addressing these issues, which affect the
welfare and well-being of vulnerable senior citizens across the country. (ANI)
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NHRC takes suo motu cognizance of senior citizen's suicide over
denial of AB PM-JAY treatment in Bengaluru

https://www.hornbilltv.com/national news/nhrc-takes-cognizance-of-citizens-suicide-
over-denial-of-ab-pm-jay-treatment--8482

Edited and posted by Al Ngullie January 10,2025 02:00 PM

New Delhi [India], January 10 (HBTV): The National Human Rights Commission
(NHRC) has taken suo motu cognizance of the suicide of a 72-year-old man in
Bengaluru, Karnataka, after he was reportedly denied treatment under the Ayushman
Bharat Pradhan Mantri Jan Arogya Yojana (AB PM-JAY). The incident occurred on
December 25 last year.

The man, who was enrolled in the AB PM-JAY scheme, sought treatment at the
government-run Kidwai Memorial Institute of Oncology. Despite his eligibility, he was
allegedly denied coverage due to the absence of state government orders. This denial
reportedly led the senior citizen to take his own life.

The scheme, designed to provide financial coverage for medical care to senior citizens,
especially those unable to afford expensive treatments, was central to the victim's plea
for assistance. Reports suggest similar denials of benefits under AB PM-JAY have
occurred in other hospitals across the state, raising concerns over systemic issues.

The NHRC has expressed serious concern, terming such incidents a "violation of
human rights." The Commission emphasized that the denial of benefits under the
scheme compromises senior citizens' right to health and dignity, which are integral to
the right to life.

In response, the NHRC has issued notices to the Secretary of the Union Ministry of
Health and Family Welfare and the Chief Secretary of Karnataka, demanding a detailed
report within four weeks. The report should outline the current status of AB PM-JAY’s
implementation in Karnataka and across other States and Union Territories in India.

The NHRC has underscored the urgency of addressing these lapses to protect the
welfare and dignity of vulnerable senior citizens nationwide.
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NHRC, India’s 4-week in-person Winter Internship— 2024 concludes
https://pib.gov.in/PressReleasePage.aspx?PRID=2091926

61 post-graduate level students from different academic disciplines of various
universities and colleges from 18 states and two Union Territories attended

NHRC, India Chairperson, Justice Shri V. Ramasubramanian says the youth of today
must make the best and constructive use of the tremendous access to information

Urges them to inculcate human values in life without which they can’t respect others’
human rights

Underscores the richness of the centuries-old Indian ethos and culture of respecting
and practicing human rights

NHRC, India Secretary General, Shri Bharat Lal urges the interns to make use of the
knowledge to expand human rights outreach

Posted On: 10 JAN 2025 8:13PM by PIB Delhi

The National Human Rights Commission (NHRC), India’s 4-week in-person Winter
Internship - 2024, for post-graduate-level students concluded today. 61 students
including 80% females, from different academic disciplines of various universities and
colleges in the country completed it. They were shortlisted out of over 1,000 applicants.
They included students from 18 States and two Union Territories.

Addressing the valedictory session NHRC, India Chairperson, Justice Shri V.
Ramasubramanian in the presence of the Member, Justice (Dr.) B.R. Sarangi and
senior officers congratulated the students on the successful completion of the
internship. He said that the youth of today must make the best and most constructive
use of the tremendous access to information that they have. They should inculcate
human values in life without which they can’t respect others’ human rights. Our
Constitution

He underscored the richness of the centuries-old Indian ethos and culture of respecting
and practicing human rights, which immediately after independence also reflected in the
Constitution of India emancipate all inalienable rights of human beings right since their
birth. Equal civic and political rights were given to all; untouchability was abolished and
voting rights given to all including women.

Justice Ramasubramanian said that even in the US, the world’s oldest democracy, the
evolution of human rights took years of struggles to be constitutionally and legally
realized. It took 90 years to abolish slavery in 1865, years after its independence from
British rule in 1776, and another 90 years thereafter to declare Segregation Law
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unconstitutional in 1956, which did not allow the African-Americans to use public
services at par with the white Americans. In this context he cited Roosa Parks, a Black
civil rights activist whose refusal to give up her bus seat to a white man ignited the
American civil rights movement furthered by Martin Luther King, Jr by boycotting
municipal buses rides for 381 days ultimately resulting in the end of the Segregation
Law differentiating between the Black and white American citizens.

Highlighting the importance of an on-site physical internship, he said that nothing like
such programmes, which allow the sharing of happiness, joy, sadness, and value
systems unlike in an online programme: Life skills are not taught by books, but by inter-
personal communication. He appreciated the fact that 80% of the interns were females
saying that historically, women have led the human rights movement.

Before this, NHRC, India Secretary General, Shri Bharat Lal, in his address, urged the
students to internalise and manifest the core values of empathy, sensitiveness and
responsiveness. The internship allowed students to have exposure to various aspects of
human rights through various eminent speakers. He urged them to make use of the
knowledge that they have gained during the internship and expand human rights
outreach to pay back to society by raising voices against injustice which will be a real
‘Guru Dakshina.’

Shri Devendra Kumar Nim, Joint Secretary, NHRC presented the internship report. He
said that in addition to sessions on various aspects of human rights led by senior NHRC
officers, experts, and civil society representatives, the interns were taken for field visits
to Police Stations, Tihar jail, National Consumer Disputes Redressal Commission,
National Commission for Protection of Child Rights and the Asha Kiran Shelter Home in
Delhi. These activities provided the interns with valuable insights into the functioning of
government institutions, human rights protection mechanisms, and the ground realities
and needs associated with safeguarding the rights of vulnerable sections of society.
Shri Nim also announced the winners of the book review, group research project
presentation, and declamation competition.



INDIA TODAY, Online, 11.1.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Notice to Centre, Karnataka over suicide linked to medical scheme
'denial’
https://www.indiatoday.in/amp/india/karnataka/story/ayushman-bharat-scheme-

karnataka-nhrc-probes-bengaluru-suicide-after-hospital-denies-welfare-benefits-
2662795-2025-01-10

The National Human Rights Commission has issued notices to Karnataka government
and the Centre over a 72-year-old man's suicide after a Bengaluru hospital allegedly
denied him benefits under the Ayushman Bharat scheme.

Press Trust of India UPDATED: Jan 10, 2025 13:56 IST Posted By: Deepthi Rao
Notices issued over 72-year-old’s alleged suicide in Bengaluru

Hospital allegedly denied him Ayushman Bharat scheme benefits

Human Rights panel called it violation of senior citizens’ health rights

The National Human Rights Commission (NHRC), on Thursday, said it has issued a
notice to the Centre and the Karnataka government over reports that a 72-year-old man
allegedly committed suicide in December after a state-run hospital in Bengaluru
“denied” him the benefit of a welfare scheme.

The National Human Rights Commission (NHRC) has observed that the content of the
media report, if true, raises a serious issue of violation of human rights.

Accordingly, the NHRC has issued notices to the secretary, Union Ministry of Health
and Family Welfare, and the chief secretary, Karnataka government, seeking a detailed
report within four weeks, it said in a statement.

The reports are expected to include the present status of the implementation of the
Ayushman Bharat Pradhan Mantri Jan Arogya Yojana (AB PM-JAY) senior citizen
scheme in Karnataka and other states and Union Territories, the statement said.

The NHRC said it has "taken suo motu cognisance of a media report that a 72-year-old
man committed suicide on 25th December, 2024, as the state government-run Kidwai
Memorial Institute of Oncology in Bengaluru, Karnataka, declined to provide him Rs 5
lakh cover under the Ayushman Bharat Pradhan Mantri Jan Arogya Yojana (AB PM-
JAY) for which he had enrolled himself".

Reportedly, the hospital "denied him the benefit of the scheme to the senior citizens"
stating that the state government orders in this regard "had not arrived yet", the rights
panel said in the statement.

A few more cases regarding the problems being faced by the beneficiaries of the AB
PM-JAY scheme for senior citizens have also been mentioned in the news report, it
added.
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The AB PM-JAY senior citizen scheme has been framed with an aim to ensure good
medical care for senior citizens, especially those who are not able to foot the hospital
bills and cost of specialised treatment and medicines, it said.

"If senior citizens are not getting the benefit of the scheme intended for their welfare, it
may amount to violation of their right to health, which is inherent to a life with dignity,"
the statement said.
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Notice to Centre, Karnataka over suicide linked to medical scheme
'denial’
https://www.indiatoday.in/india/karnataka/story/ayushman-bharat-scheme-karnataka-

nhrc-probes-bengaluru-suicide-after-hospital-denies-welfare-benefits-2662795-2025-01-
10

The National Human Rights Commission has issued notices to Karnataka government
and the Centre over a 72-year-old man's suicide after a Bengaluru hospital allegedly
denied him benefits under the Ayushman Bharat scheme.

Press Trust of India UPDATED: Jan 10, 2025 13:56 IST

The National Human Rights Commission (NHRC), on Thursday, said it has issued a
notice to the Centre and the Karnataka government over reports that a 72-year-old man
allegedly committed suicide in December after a state-run hospital in Bengaluru
“denied” him the benefit of a welfare scheme.

The National Human Rights Commission (NHRC) has observed that the content of the
media report, if true, raises a serious issue of violation of human rights.

Accordingly, the NHRC has issued notices to the secretary, Union Ministry of Health
and Family Welfare, and the chief secretary, Karnataka government, seeking a detailed
report within four weeks, it said in a statement.

The reports are expected to include the present status of the implementation of the
Ayushman Bharat Pradhan Mantri Jan Arogya Yojana (AB PM-JAY) senior citizen
scheme in Karnataka and other states and Union Territories, the statement said.

The NHRC said it has "taken suo motu cognisance of a media report that a 72-year-old
man committed suicide on 25th December, 2024, as the state government-run Kidwai
Memorial Institute of Oncology in Bengaluru, Karnataka, declined to provide him Rs 5
lakh cover under the Ayushman Bharat Pradhan Mantri Jan Arogya Yojana (AB PM-
JAY) for which he had enrolled himself".

Reportedly, the hospital "denied him the benefit of the scheme to the senior citizens"
stating that the state government orders in this regard "had not arrived yet", the rights
panel said in the statement.

A few more cases regarding the problems being faced by the beneficiaries of the AB
PM-JAY scheme for senior citizens have also been mentioned in the news report, it
added.

The AB PM-JAY senior citizen scheme has been framed with an aim to ensure good
medical care for senior citizens, especially those who are not able to foot the hospital
bills and cost of specialised treatment and medicines, it said.
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"If senior citizens are not getting the benefit of the scheme intended for their welfare, it
may amount to violation of their right to health, which is inherent to a life with dignity,"
the statement said.
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Youth must make most constructive use of access to information they
have: NHRC chief

https://theprint.in/india/youth-must-make-most-constructive-use-of-access-to-
information-they-have-nhrc-chief/2440409/

PTI 10 January, 2025 09:46 pm IST

New Delhi, Jan 10 (PTI) Young people must make the “most constructive” use of the
tremendous access to information that they have today, NHRC chairperson justice
(retd) V Ramasubramanian said on Friday.

He was addressing the valedictory session of an NHRC-hosted internship programme
for postgraduate students, the rights panel said in a statement.

The National Human Rights Commission’s four-week winter internship 2024 concluded
today with 61 students from different academic disciplines across higher education
institutes in the country completing it.

The interns were shortlisted out of over 1,000 applicants. They included students from
18 states and two Union Territories, the statement said.

The NHRC chief also urged the youths to inculcate human values in life without which,
he stressed, they can’t respect others’ human rights.

Justice Ramasubramanian underscored the “richness of the centuries-old Indian ethos
and culture of respecting and practising human rights,” which, he said, is reflected in the
Constitution of India, with its guarantee of equal civic and political rights, abolishment of
untouchability, and universal voting rights.

He said that even in the US, the world’s oldest democracy, the evolution of human
rights took years of struggles to be constitutionally and legally realised.

It took a long time to abolish slavery there, after its independence from British rule in
1776, and further long years thereafter to declare Segregation Law unconstitutional,
which did not allow the African-Americans to use public services at par with the white
Americans, he was quoted as saying in the statement.

He cited Rosa Parks, a black civil rights activist whose refusal to give up her bus seat to
a white man ignited the American civil rights movement.

The movement was bolstered by Martin Luther King Jr boycotting municipal buses
rides, that ultimately resulting in the end of the Segregation Law differentiating between
the black and white American citizens, the statement said. PTI KND VN VN

This report is auto-generated from PTI news service. ThePrint holds no responsibility for
its content.
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https://www.bhaskar.com/national/news/karnataka-ayushman-bharat-scheme-
tfreatment-controversy-nhrc-134269502.html
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P AHATIBR ST (NHRC) o TFAR 1 P HRd el d I8 T JHd H $g
3R Ffed WHR I Afey TR fHa1 g1 NHRC 7 T Hifsar Ruid &1 waa: I3 fern g1
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= AHA & NHRC 3 $41U Wy Ud URAR Heul #3Tad & Ifg 3R dlcdh TWBR &
T g $I ey oI’} $R IR Jwrg & iR fuie anft §1

AT 7 Aifew # HfrR Hfesm arufiial &t aierr § o arelt $8 o wenfar &1 of
f5ep fpam 81 SIRNT 3 wgl 3R AR Hifew &Y 39 T 9918 718 IioHT 1 oty T8t
e T81 8, O I8 W & 3fYBR T Iy 8l Ibdl 8, S JHH J S 4 & forw
SR B

70+ TTA & O[T & T 3agaR, 2024 H P& g3 A ST % WBR 7 29 fagaR
2024 ¥ 70 T 3R ST SA1GT 3 & it AN BT ST HR TroT1 BT Aty ey = Bt
yon & ot | 59 Ao § g SATSl o T ®is I g X8 T3 ATl 37%H, UTH, 9% oy,
SHEE a1 REAT SHRE & YR W Bt o & 39 Aol & gRR § d6R Aol [dhdl
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ISl L HId JHT WHR A 911 T fos 6 i iR Rifesia &1 39 A1 &1 ary
BTl S8 S & AT 4.5 BRI URAR WA | YISl 5 AHbgUT IA1d & 370U
YUY H I8 dTe] fhar UT1 S99 Ugd 34 TRIS 1 SAIGTI ANl Bl 39T a1y 7 38T 4Tl
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https://live7tv.com/%E0%A4%86 % EQ0%A4%AF %EQ0%AS5%8B%E0%A4 %97 -
%EQ0%A4%A8%E0%A5%87-%E0%A4%87 %EQ0%A4%B2%E0%A4%BE%EQ0%A4%9C-
%EQ0%A4%B8%E0%A5%87-
%EQ0%A4%87%E0%A4%A8%EQ0%A4%95%EQ0%A4%BE%EQ0%A4%B0-
%E0%A4%95%EQ0%A4%B0%E0%A4%A8%EQ0%AS%87/

Last updated: January 10, 2025 3:30 pm ByLive 7 DeskAdd a Comment
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https://www.livehindustan.com/jharkhand/hazaribagh/story-national-human-rights-
commission-takes-notice-of-deaths-of-tribal-members-in-hazaribagh-
201736533380322.html
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https://www.prabhatkhabar.com/state/west-bengal/asansol/workers-working-in-

ramming-mass-industry-will-be-screened
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ByPrabhat Khabar News Desk| January 10, 2025 11:51 PM
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FOARIART SR B IEHT AFANUPR ITART HT TA, TP faRER o1 Hia
A ST 8 |l - SUMMON TO HAZARIBAGH DC

https://www.etvbharat.com/hi/!state/national-human-rights-commission-summons-
hazaribagh-dc-jharkhand-news-jhs25011006731

ETNIGRT S74] &1 1T TAANGER SN HT FH7 [He & 6 G597 T Hled FTold
[vEI B Hid & g7 JHeT 8

By ETV Bharat Jharkhand Team Published : Jan 10, 2025, 10:14 PM IST
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